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O.A . Ne .1431/00 

f.l . n. Mr, S . K,I. l~Y.Vi , J. M. 

He•rd Sh r i K. P . Singh, le•rn~rl 

ceunse l fo r th~ upp lic«nt en th~ peint of 

•dmission . 

Tht"' .. ppl ic.nt h• s • g r iev.nce 

thct in his movement orcer/c•sua l ity repert, 

the r e is mention e f ~. 18 , 000/- •s t o h'V~ b een 

pcid to him cs T . A . /h , A . t\dvu.nce , whe reds ne 

suaih «m••Jnt h~s been •ctually pa i '1 t• him C1S 

T .J .. . /D , h . •nii , theref•re , he en-Res • r eques t 

th•t the responaents be directed to cerrect 

this cliscrip.ncy ..a nd d i sp•se 'i>f h is re present­

• tiQns d«ted 10 . 8 , 2000 •nrl 16 .11 . 2000 •nnexures 

3 •ncl 5 res pectiv~ ly . 

Fe r the Qbove , the O. A. is fin•lly d i s p~sed of 

•t admission st.ge with the observ•tion that 

incase the entry of •dv•nce «s mentioned in 

mGve meot orcler/c-su•lity re port d•ted 07 .1 1 . 2000 

is erroneous , the S•me be corrected •nd the ,e 

p~nding r epr aeent•tions of the •prl ic.nt d•tec 

10 , 8 . 2000 ~nd 16. li . 2000 be decided •t the 

P,~ rliest in the light of fitness of circums 

st-nces •nd servic~ exigencies . No or der •s 

to cos ts . 

t-1ember ( J) 
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